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Hon'ble Sri D.C. Lakha. M em ber fA^
Hon'ble Sri N avneet Kum ar, M em ber fJ)

A pp:- Sri Praveen Kumar.

Resp:- Sri R. Mishra.

The learned counsel fo r the  applicants has fa irly 

conceded tha t the re lie f prayed in th is O.A. has been 

granted by the respondents. The applicants have been 

given appointm ent, which has been prayed in the relief. 

Accordingly, the O.A. is rendered infructuous.

The O.A. is accordingly, dismissed as having been 

rendered infructuous.
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